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Appeal No. E/3140/2009 - EX[DB] WITH E/S/3228/2009-EX Date 09/11/2011

Assistant Registrar
C.E.S.T.A.T, New Delhi

To:
SHRI HARSHARAN LAL , DIRECTOR OF

M/S KUBER KHAINI PVT. LTD. KHASRA NO.
106/410(2), KHERA GARHI EXT. DELHI-110082

SHRI HARSHARAN LAL , DIRECTOR OF Appellant
Vs
C.C.E.DELHII STAY ORDER NO. 1187/2011-EX Respondent
[ am directed to transmit herewith a certified copy of Final order No.921/ 2011 EX|DB} dated 04-11-11

passed by the Tribunal under Section 35-C(1)of Central Excises Act, 1944 }}\
Assistant Registrar
(Excise Appeal Branch)
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IN THE CUSTOMS, EXCISE & SERVICE TAX
APPELLATE TRIBUNAL
West Block No. 2, R.K. Puram, New Delhi - 110 066.

Date of Hearing : 1.11,2011

Excise Stay No. 3228 of 2009 in Excise Appeal No. 3140 of
2009

(Afising out of Order-in-Original No. 25/D-1/2009 dated 31.8.2009
passed by the Commissioner, Central Excise, New Delhi)

Shri Harsharan Lal Appellants/Applicants
Vs.
CCE, New Delhi Respondent
Appearance
Appeared for Appellant : Shri M. Pushkarna & Sh. V.K Agrawal,
Advocates

Appeared for Respondent : Shri Sumit Kumar, DR

CORAM: HON’BLE SHRI S.S. KANG, VICE PRESIDENT
HON’BLE SHRI MATHEW JOHN, MEMBER (TECHNICAL)

STOY pretenpto 1187201 €X
FrnaL Order No...‘?g’-xé?..‘?.!.’...’...?ﬁ ............. dated.............

Per S.S. Kang :

Ld. Counsel appearing on behalf of the applicant informed that
Shri Harsharan Lal applicant expired on 27" December 2009. In view of
this the appeal filed by the applicant is abated in view of the provisions
of Rule 22 of CEGAT (Procedure) Rules. The appeal is dismissed as
abated.

(Dictated & pronounced in open Court)

(S.S. Kang)
Vice President

{vtathew John)

Member (Technical)
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